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IN THE HIGH COURT OF DELHI AT NEW DELHI
BAIL APPLN. 2740/2023

LAXMI NARAYAN . Petitioner
Through:
versus

STATE NCT OF DELHI ... Respondent

Through:  Mr. Aashneet Singh, APP for State
with ACP Richpa Singh and Insp.
Mahipal Singh, PS. Crime Branch,
Delhi.
Mr. Harshit S. Gahlot and Mr. Mohd.
Sameem Choudhary, Advs. for

complainant.
CORAM:
HON'BLE MR. JUSTICE VIKASMAHAJAN
ORDER
01.12.2023

It isaready 04:45 p.m.
No time | ft.
List on 15.12.2023.

VIKASMAHAJAN, J

DECEMBER 1, 2023/dss

This is a digitally signed order.

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 02/06/2025 at 19:13:39



